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0,A.No,1056/96,

THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD
AT HYDERABAD,
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BENCH

Date of order : 11,10.1996,

Between
M.v.S,Prasada Rao

1.

4.

- New Delhi-110011,

Counsel for the Applicant
Counsel for the Respondents

CORAM
Hon'ble Shri Justice M,G.Chaudhari : Vice-Chairman

Hon'ble Shri H.Rajendra Prasad :

(Per Hon'ble Shri Justice M,G

It

.o Applicant
And

State of Andhra Pradesh, .
Rep, by the Chief Secretary to
Govt, of Andhra Pradesh, .
General Administration (Spl.A),
Secretariat, Hyderabad-500022.

The Union of India,

Rep, by the Cabinet Secretary to
Govt, of India,

Rashtrapathi Bhavan,

New Delhi-110011,

The Union of India,

Rep, by the Secretary{Per) to
Govt, of India,

Min. of Personnel, P,G,&Pensions,
Dept, of Personnel, AIS.III Sn.,
North Block, New Delhi-110011,

Union Public Service. Commission,
Rep. by its Secretary,
Dholpur House, Shahjahan Road,

The Chairman,
Vth Pay Commission,
Vigyan Bhavan Annexe,

M.A.Road, New Delhi. .« Respondents

.. Shri N.R.Devaraj,
- . } %A}: Q,V,[Lﬂ—h Mb—evt;._-)

“tember (A)

Order

.Chaudhari : Vice-Cha
This application is a totaily misconceived ap

is not based on any existing cause of action. |

.» Shri S.Ramakrishna Rao

Sr. CGSC

3&+~J%d;;H&p,

|.rman )
vlication.
Ne are sorry

to note that a person of the.status of Principal Secretary

to Goét.'of Andhra Pradgsh and a Member of Indian Administrative

Service should have thought it appropriate to file|such an
application. The gpplication is rejected.
f_*ﬂi:D ..L. /éﬂf%jcgvg;ﬁiéﬂﬁ
S———— L
( H.Rajend rasad ) ( M.G.%haudhari )
Member (AT, Vice-Chairman, |
Dated: 11,10,1996. \
Dictated in Open Court,
br. iﬂ,
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One copy to Mx.s.Ramakrishna Rao, Advocate} CAT.de.
"One copy to Mr.N.R.EEbraj,'Sr.CGSC.CAT.Hyd; |

one copy to Library, CAT.Hyd.
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The Chief Secretary to Govt.of A.P.
General Administration(Spl.A)
state of A.P. Secretariat, Hyderabad-22.-

The Cabinet Secretary to Govt.of India,
Rashtrapathi Bhavan, Union -of India, New Delhi-~id¢.

The Secretary(Per) to Govt.of India,

Ministry of Personnel, P.G. & Pensions,

Union of India, Dept.of Personnel, AIS-III Sn., .
‘North -Block, New Delhi-11.

The Secretary, U.P.S.C. Dholpur House, Shahjahan Road,
New Delhi-11. _

The Chairman, Vth Pay Commission,
Vigyan Bhavah Annexe, M.A.Road,
New Delhi.
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IN THE CENTRAL‘AﬁMiNISTRAEIVE TRIBENAL
HYDERABAD BENCH ATHYDERABAD
\./-7

THE, HON ' BLE MR.JUSTICE M.G.CHAUDHZRI -
. » VICE~CHAIRMAN

THE HON'BLE MK.H.RAJENDRA PRASADsM(A)
Dateds || - |0 -1996
ORDER ./ JUBGMENT

b Mi%-A./C.Jﬁ. NO. /

‘in‘

o 0.4.No. 1C56 ;cl(vj‘

T.A.No. . . (w.p.

. . _ . Admiftted and interim Directddns

Issped.

Al Yowed,

Digposed of with directions

. Dipmissed

. - ‘ Dilsmissed as withdrawn.
Dimissed for Default.

OrHered/Re jected.
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pvm , _ ' No order :as to costs.
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